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EMPLOYMENT NOTICE
Mo, ﬂ%ﬂ : . Dated flﬂ.l 86 /2019

Applications on plain paper are invited to fill up Ten (10) posts of Peons on regular_basis from
eliginle candidates, in the pay hand of Rs. 4440-7440+1300 G. Pay (Pay matrix FPL - DL) by way of direct recruitment,
50 as to reach in the office of undersigned on or before 05,07.2019 upte 5:00 pm in the following manners:

Total SCIST BC of PHC of Haryana ESM
Nampt;gtf the | imber of | Gen of Haryana
‘Vacancies Haryana| gc.a |BC-B | Gen | SC |BC-A| BC-B | Gen | SC| BC-A | BC-B
Peon 10 5 2 1 1l o- | -] - - - - -

Mo appiication shall be entertained after stipulated time by any means. The number of posts may
increase or decrease on account of creation or withdrawal of Courts.
ESSENTIAL QUALIFICATION:
' Appointment to the post of Peon shall be made from the candidates who have passed middle standard
and possess knowledge of Hindi or Punjabi,
AGE LIMIT:

The minimum age limit of candidate for appointment to the posts of Peon shall be 18 years and the
upper age limit shall be 42 years as on 01.01.2019 in accordance with the latest instructions of Haryana Government in
ihis regard and age relaxation to reserved category candidates shall be in accordance with the instructions issued by the
Government of Haryana.

LAST DATE:

The applications complete in all respect should reach the beiow mentioned address on or before

05.07.2019 upto 5:00 pm by mentioning on the top of the envelope “APPLICATION FOR THE POST OF PEON ":-

The District & Sessions Judge,
Yamuna Nagar.

The applications received after due date i.e. 05.07.2019 after 05:00 PM will not be entertained.
DATE AND TIME OF INTERVIEW:

Interview for the posts of Poen shall be conducted in the following alphabetical orders:-

Sr. No. | Alphabetical Order Date of Interview
i AB,CD . . 22.07.2019
2. E.FRG,H,I 23.07.2019
3. J KL M N ' 24.07.2019
4. O,PQ.R 25.07.2019
5. S TUV 26.07.2019
6. W, X,Y,Z AND Candidates sponsored by 27.07.2019
Employement Exchange

Candidates are directed to report on the concerned dates at 10:00 a.m. in Judicial Court Complex, Yamuna

Magar and the interview shall begin at 1:30 p.an.
N TiO

1. appiicants shouid attach self attested copies of their testimonials alongwith the application with their latest
passport size photograph duly attested, affixed on the application and one self addressed envelope affixing
thereon a postal stamp of Rs. 10/-,
Incomplete applications shall be rejected straightway without assigning any reason whatsoever. if on
vorification, at any time, before or after the said test, it is found that an applicant does not fulfill any of the
eligibility criteria, hisfher candidature shall stand cancelled without any notice.

3 No advance copy of application shall be entertained.

i Mo TA/DAwiN be paid to any applicant for appearing in interview.

5. This office shall not be responsible for any kind of postal delay.

6. in case of any auery, applicant may contact in this office Telephone Number 01732-268300.

7. The decision of the Selaction Committze in =it matters relating to acceptance or rejection of an application.
. Eligibility/suitability of the applicants, mode/criteria for selection etc. shall be final and binding on the applicanis.
“*.8.  Applications sent via mail will not be accepted in any case. )

Dist ‘c?’&)s ssions Judge,
- - . C Yamuna Magar.
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